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(il) PURCHASE OF BLANKETS FOR ARMED
Forcis rroM ORDNANCE CLOTHING
FACTORIES, SHAHJANPUR,

r+ Sl SURENDRA BIKRAM (Shah-
jahsnpur}: Under rule 377 1 want 1o
make a statement. Shahjehanpur is
one of the backward districts of Uttar
Pradesh. With a large population and
its backwardnesg this district is in the
serious grip of poverty, unemployment
and beggary and lack of facilities like
medicines, water, housing, schools, etc.
This district has played a vital role in
the freedom struggle. In spite of all
this, no importance has been given for
its development. There is only one
ordnance clothing factory at Shah-
jehanpur,

The Defence Ministry requires eight
lakh blankets every year to meet the
needs of the Armed Forces and all
these are purchased from contractors.
Recently DGOF has installed a new
plant to manufacture blankets and a
small order of 20,000 blankets has been
placed with Ordnance clothing factory
at Shahjanpur., It is therefore re-
quested that in case the Defence Min-
istry takes a decision to stop purchase
of blankets from contractors and de-
cides {0 manufacture the same in Shah-
jehanpur, more employment can be
given to the people here.

(iii) REPORTED BRUTED TREATMENT OF
STUDENTS AGITATING AcainNsT D.T.C.
By DELH1I POLICE.

SHRT BHAGAT RAM (Phillaur): It
is & matter of great concern that dur-
ing the agitation against bus fare hike
by the Delhi Transport Corporation,
students were brutally beaten up by
the Delhi Policee. On February 17,
1979, when the Students Federation of
India organised a demonstration
against fare hike, the police were let
loose on the students and indiscrimi-
nately Iathi charged and fired tear gas
ghells. Many students were injured.
Even the girl students were not spared.
The policemen sat on some girls and
beat them up mercilessly. The girls
were singled gut for tear-gassing, lathi
charges and humiliation. Many de-

monstrators were arrested. ‘The police '
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brutality on student demonstraters and
women is widely condemned. The
students of Jawaharlal Nehru Univer-
sity went on strike on 19th February,
1979 to protest against polict brutali-
ties. The students, teacherg and em-
ployees unions and political parties
have condemned this brutal and in-
human action of the police. They are
justified to demand a judicial inquiry
against brutal police repression, with-
drawal of all cases and immediate
released of all those arrested during
anti-fare hike agitation. This demand
should be accepted. I request the
Minister to make a statement on this
incident.

(iv) REPORTED STOPPAGE OF MINING
OFERATIONS 1IN Mica MINES OF
BIHAR FOR WANT OF EXPLOSIVES

oft O oTe W awt (VreTT) @ wsw
wgreg, & faaw 377 % WA A AgA
® fawg qv freafafes awey @ w@r §—
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